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RE: Need to Provide compensation and security
to the victims of reported violence in Village
Badhara in Satna District of Rewa
Parliamentary Constitutency in Madhya Pradesh.

Title : Need to provide compensation and security to the victims of reported violence in village Badhara in Satna
District of Rewa parliamentary constituency in Madhya Pradesh.
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MR. SPEAKER: Prof. A K. Premajam, please take your seat. | am going to call your name after Shri V.M.
Sudheeran.

...(Interruptions)
MR. SPEAKER: Hon. Minister, please take note of this.
...(Interruptions)

MR. SPEAKER: Hon. Members, please take your seats.
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MR. SPEAKER: Hon. Members, we had decided to start the discussion on the General Budget today.
...(Interruptions)
MR. SPEAKER: Please listen to me.
...(Interruptions)
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MR. SPEAKER: Hon. Members, we have to start the discussion on the General Budget. The hon. Leader of the
Opposition is going to initiate the debate. But as the hon. Members requested to raise some very important issues, |
am going to permit them. But if this is the way you want to do it, then no 'Zero Hour' would be continued further and
I would go to the discussion on the General Budget straight. So, please cooperate.

...(Interruptions)



MR. SPEAKER: Please sit down now.
&€ (araum)

3rene wEled : faard oft, smum st gaer ) #E Sft 4 aveR @1 avw 9 IR < R 81 e R @ ura o, didtend @t sl gw
21 R 4t 3y 3ot gIYE I! T < O gRRN Sfaa 2l 3 &)

SHRI SATYAVRAT CHATURVEDI : No CBI inquiry is being held.&€] (Interruptions)

MR. SPEAKER: Now, whatever Shri Sudheeran speaks, will go on record and nothing else will go on record.
(Interruptions) ™
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MR. SPEAKER: During the Zero Hour, only a statement is to be made and the Minister is not to reply. The Minister
can reply provided he has been given proper notice and when some other device is used. You may understand the
rules of Zero Hour. | need not explain the rules; you know it and you may sit down now.

Now, Shri Sudheeran can make his submission and nobody else will speak.
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...(Interruptions)
MR. SPEAKER: All the hon. Members are requested to sit down.

Other hon. Members will be given only two minutes each and not more than that. Shri Sudheeran will make his
submission.



